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A Mo, 185 of 1997

02 No, 1}4 of 1997.

SRS Na, D';,.;te of order :

' 29.8‘9971.
Prezent ¢ Hon'bla Mr,Justice A.Ke.Chattzrjee, Vica~Chairman

Hon 'ble“IMp. MeSeMukherjee, Administrative Member.
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Far the pstitioner(s):. gr'g.g‘smha.mm,
F e r the resp onden tS 3 ur.ptkd &tm.mm.
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In this appucnuen the :ld. counsel for the paﬂ.t.loner
only prays for fmt.tﬁn o an ¢arly date of hearing,of the
OA, Xt appsars that this OR has been £ixed £or hearing on
25,6.97. In such circunstances, we do not consider it
necessary to advance the date further,

MA i3 thus disposed ofo
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